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HOUSE OF THE PEOPLE
Tuesday, 2nd December, 1952

The House met at ¢ Quarter to
Kleven aof the Clock.

{MR. CHAIRMAN (SHRI HARY VINAYAR
PATASEAR) in the Chair]

MEMBER SWORN

8bri Mankae Yesbwantrao Martandrso

(Thana—Reserved—-Scheduled
Tribes.)

ORAL ANSWERS TO QUESTIONS
WASTE SULPHOROUS GASES

*821, Bardar Huokam SM Wiil the
Minister of Covmmerce and afuwtyy
be pleased to state:

(a) whether any efforts bave been
made for the utilisation of waste sul-
phurous @esea at copper production
works; an

(b) it so, whether any scheme has
been evolved for making use of this
waate?

The Minister of Commerce aud
Industry (Sbri T. T. Krizhoamacteri):
(a) and (b). The question of the uti
lisation of waste sulphurous gases at
the works of the Indisan Copper Cor-
poration bas been investigated with the
assistance of an expert obtained fram
the US.A. under the Point Four Pro-
gramme. A scheme to convert the
waste gases into sulphuric acid i8 being
formulated by the Company in consul-
tation witb their own expert from the
U.K. and Government are awaiting the
results of the investigation.

Sardar Hukam Singh: How long is
the formal finalisation of this scheme
likely to take?

Shri T. ¥. Krisbnamacbari: Sir, I am
wunable to give any precise date for
the reason that it is for the company
to decide whether it will be in a posi-
tion to undertake the financial coramit
me{u}l that adoption of this scheme will
entail.
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Sardar Huksmm Singh: What was the
estimated waste per day of sulphur
during the last four years, or at least
during the past one year?

Shri T. T. Erishnamacbari: I cannot
give the estimated waste per day dur-
ing the last four years. But as at
present estimated the waste is supposed
to be about 35 tons of sulphur per day,
vut of which 27 tons are lost in the
atmosphere and 7 tons are lost in tail-
ings from the concentration plant.

Sardar Hakam Singh: Has the ex-
pert invited under President Truman's
Point Four Programme. as ias been
said bg the hon. Minister, suggested
any concrete proposals. and what
amount of this waste shall we be able
to recover according to his conclu-
sions?

Shri T. T. Krishnaméchari: Sir. the
expert. Mr. Hillburn, was invited gen-
erally to advise us on utilising local
raw material for the Froduction of
sulphur, and his investigation of uti-
lisation of waste gases from the Indian
Copper Corporation plant at Gatsila
was incidental to it. He had made
certain suggestions that these waste
gases could be converted into sulphuric
acid and perhaps might be utilised in
the Tata Plant which is not very far
away. But it bappens that the Tata
(Company have their own scheme for
manufacture of sulphuric acid and
until they are assured that utilisation
of these gases was cheaper than their
plan. they were not interested in it.
We bave not gone very far into the
rna:ter 80 as to be able to estimate the
cost.

Sapdar Hukam Singb: May [ know
whether the industry’s owm experts
have scrutinised the gfoposa]s put for-
ward by this expert?

Shri T. T. Krishnamacbari: Yes. Sir
I do not know if he scrutinised Mr.
FIllburn’s proposal. but their own ex-
pert is advising them on this matter.

Shri A. C. Guba: May I know if the
Government have made any calcula-
tion as % the amount of sulphuric &cid
that might be manufactured out of
sulphurous gases at Gatsila Copper
works?
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Shri T. T. Krishn2machari: The ex-
perts have not given us any definite
figures, though they say the recovery
might be appreciable in quantity.

Shri A. C. Gnba: Have they made
any calculation as to whether cost
would be economical?

Shri T. T. Krishramachari: That is
precisely the matter in dispute. If we
could tell the Tata Company that the
cost of recovery of sulphuric acid from
the sulphurous gases would be cheaper
than their producing sulphuric acid
themselves, perhaps we might be able
%0 interest them in this proposition.

Shri B. S. Muréhy: When was this
investigation taken up and how long
will it take?

Shri T. T. Krishnamachari: The in-
vestigation by the expert under the
Point Four Programme, as I said was
incidental. It was sometime in the
latter half of 1951. Investigation by
the company’s own expert, is a matter
about which I cannot give any infor-
mation. :

Shei A. C. Goha: In view # the
extreme importance and scarcity of
this particular material, may I know
iz the Government is pegging their
entire scheme on the economic aspect
of the matter, or whether they are
going to take up the scheme, even if
the cost might be somewhat higher?

Shri T. T. Krishnamacharl: There are
a lot of hypothetical premises in the
question that was framed by the hon.
member. The hon. member will under-
stand that when a layman like mysel!
is able to give so much information,
Government have gone into it fairly
thoroughly and Government are really
interested in this matter. There are
certain limitations which, the hon,
member will understand. make it not
posgible for us to go ahead.

COMPENBATION FOR PROPERTIES LEFT IN
Pax1sTAN

*822. Bardar Hnkam Singh: Wiil the
Minister of Rebabilitation be pleased %o
atate:

(a) whether the quantum of compen-
sation and mode of payment to dls-

laced rgsons for their pr
behind have been devermibed by
now; and

(b) if so, what
claim verifed would the
persons get?

The Minister of Rehabflitation (Shkrl
A. P, Jain): (a) and (b). The scheme
for compensation is under prepzration.
The percentage of the claim which
would be given as compensation can-
not be stated at present.

ercentage of the
displaced
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Sardar Hukam Singh: May I know
whether the sources from which com
pensation is to be given have been
settled and finalised?

Shri A. P. Jain: The whole scheme is
under consideration.

Sardar Hukam Singh: May I know
whether the Inter-State Conference
made any recommendation and whe-
ther they have been considered by
Government?

Shri A. P. Jain: They have made
recommendations, but those recom-
mendations cannot be made public.

Sardar Hukam Singb: May 1 know
whether the offer or decision, conveyed
by Shri Gopalaswami Ayyan®ar in a
Conference in 1949 that the Central
Government propose to make a contri-
bution stands?

Shri A. P, Jain: Whatever commit-
ments have been made, they stand. un-
less they are revoked.

Shri Gidwani: Before the scheme is
finalised will it be placed before the
members of the Tek Chand Committee
and of the representatives of displaced
persons?

Shrl A. P. Jain: It will not be placed
before the representatives of displaced
persons.

Sardar Hokam Singb: May I know
whether any reply has been received
frum Pakistan on the reference that we
made to that country?

Shri A. P. Jain: Not so far.

PROGRAMME MATERIAL FOR FOREIGN
BROADCASTING ORGANISATIONS

+@23. Bardar Hokam BIngb: (a) Wil
the Minister of Informatiom and Broad-
casting be pleased to siate whether
any requests from foreign broadcasting
organisstions for s “rly of programme
material and recordings from A.IR.
for use in their Home Bervices were
received during 1951-52?

(b) If so, from what ocountries were
such requests received and what
materfal was supplied to them?

The Minister of Information and
grmusﬁng (Dr. Keshar): (a) Yes,
T.

E

(b) A statement giving the required
information is placed on the Table of
the House. [See Appendix V, an-
nexure No. 1.

8ardar Hokam Singh: May I know
whether the requests received from all
the countries have been met, or record-
ings have been supplied only to a few
countries?





